IN THE CENTRAL ADMINISTRATIVE TRIBUNAL &’/\
PRINCIPAL BENCH NEW DELHI '
DeAs No. 4404/90

New Delhi, cated the 10th Aug,,1994

CORA M

Hon'ble Shri SR, Adigs, Member{A)

Hon'ble Smt, Lakshmi Swaminathan, Member( Judicial)
Sh Oe.P. V erma

t/o C-3/124 S anjay Gandhi Memoraila Nagar
Barkal Enclavs Faridabadwe1 :

] se 0 Applicmt
(By advocate Shri Sent Lal )

Vs
the Union of India,
through the Secretary,
Ministry of Communications,
Department of Posts,
Dek Bhawan, New Delhi=110001

ese RBspondents

(None for the respondents )

JUCGMENT(ORAL)

(Hon*ble Shri S.R, Adige, Member (n)

Shri Sant Lal,counsel for the applicant agpeared
and stated that thg relisf prayed for has been granted by thse

respondents and this application is stherefore, randered

infructuous,
‘ Application is disposed of accordingly,
Lodel 20 gb Aol
(Lakshmi Swaminathan) . (SeRs Adige )
Member(J) Member(A)

sk



